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Dealer Network by I. O. C. 
3531. SHRI MANORANJAN BHAKTA: 

Will the Minister of PERTROLEUM 
AND NATURAL GAS be pleased to 
state: 

(a) whether the Indian Oil Corporation 
has been properly monitoring its dealer 
network; 

(b) if not, whether any inquiry has been 
made in this regard; 

(c) if so, the outcome thereof; and 
(d) if not, the reasons therefor ? 
THE MINISTER OF STATE IN THE 

MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR 
SHARMA) : (a) Yes, Sir. 

(b) to (d): Do not arise. 
[ Trans/ation] 

Training to Security PersoDoeJ 
3532. SHRIMATI MAHENDRA 

KUMARI r-
SHRIMATI KRISHNENDRA t: Will 
KAUR (DEEP J 

the Minis!er of HOME AFFAIRS be plea-
led to state: 

(a) whether there is any specific scheme 
to impart training to the Jawans of security 
forces before their deployment in the 
Kashmir Valley; 

(b) if so, the details thereof; 
(c) whether training would also be 

imparted to the personnel already deployed 
in the valley; 

(d) --whether the personnel are also 
apprised of the Human Rights Law and 
the Rights of Citizens during the training; 

(e) whether the personnel have· been 
provided with the latest weapons for comba-
ting the terrorists; and 

(f) if not, the reasons therefor? 
THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 
R.AJESH PILon: (a) to (c) The personnel 
of the Central Para Military Forces induc-
ted in the Kashmir Valley are given pre-
induction training of 1-4 weeks depending 
upnn their requirement. The syllabi of the 
training includes weapon training and 
training in counter-insurgency operations. 
The personnel already inducted in the 
Kashmir Valley are also given training on a 
rotational basis. In respect of. the Army, 
personnel, the Army has a scheme to 
impart formalised orientation training 
pre-induction training and on-the-job train-
ing for the troops being employed for 
counter-insurgency operations in the 
Kashmir Valley. The training is imparted 
under local arrangements of .tho formations 

doployed in tho 1Casbdlir- Valley aact it 
comprises 3-4 woeb pre-1DductioD alld __ . 
the-iob training. 

(d) The security personnel are imparted 
traini ng an Human Rights and Kights -of 
Citizen as a part of the trainina packa&e 
mentioned above. 

(e) The security personnel are armed 
with appropriate weapooary. 

(f) Does not arise. 

[Eng/ish] 

LPG Agencies and Petrol Pumps 

3533. SHRI RAMASHRAY PRASADl 
SINGH 
SHRI K. PRADHANI : 
SHRI SURYA NARAIN YADAV r 
SHRI MAHESH KANODIA J. 
SHRI ANNA JOSHI 

Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

<a) the number of applications received 
for allotment of LPG agencies and petrol 
pumps during 1992-93 and 1993-94 separ-
ately State-wise; _ 

(b) the number of applications cleared 
so far; and 

(c) the time by which the remaining 
applications are likely to be cleared ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (CAPT. SATISH KUMAR. 
SHARMA) : (a) to (c) Applications are 
being invited by the Oil Marketing compa-
nies through advertisements through 
their regional offices from January, 1993 
against the vacancies pending from previous 
Marketing plans and 575 LPG distributor-
ships and 997 RO dealerships from the 
current Marketing Plans for selection of 
dealers and distributors through the Oil 
Selection Boards. 

Selection of dealers/distributors has been 
finalised in respect of 68 retail outlets _ and 
24 LPG distributorships till July, 1993. 
Seledion against the remaining vacancies is 
I ik.:ly to be completed in one to two year's 
time. 

National Medical Educatloo Polley 

3534. SHRI HARISH NARAYANl 
PRABHU ZANTYE 
SHRI ('. P. MUDALAGIRI- :. 
YAPPA 1 SHRT LOKANATH 
CHOUDHURY . 

Will the Ministfr of HEALTH ND 
FAMILY WELFARE be pleased to stat'!: 
(a) whether a three day meeting of tho 
Central Council of Health and Family 
Welfare to discuss and endorse draft of tbIt ,-
National Medical Education Policy bas 
recently been held at New Delhi; 




